
51 Written Answers                 [ RAJYA SABHA ] to Questions 52 
 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Government 
have seen a number of reports appearing in 
different newspapers on different dates on the 
subject. 

(b) and (c) Sotheby (auctioners) who 
normally treat such matters as confidential, 
on being contacted, have neither denied nor 
confirmed the fact of the sale. No information 
on transfer of funds to India is available at 
this stage. 

Structure of tax system 
1272. SHRI N. K. P. SALVE; Will the 

Minister of FINANCE be pleased to state; 
(a) whether it is a fact that the Council for 

Economic Undertakings and Development at 
a meeting held at Baroda on the 4th May, 
1980 had demanded complete restructuring of 
tax system; 

(b) whether Government propose to set up 
any Commission for thorough examination 
and review of the tax structure and for 
suggesting modification therein; and 

(c) if so, what are the composition and 
terms of reference of such a Commission? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT); (a) The in-
formation is being collected and will be 
placed on the Table of the House. 

(b) There is no such proposal 
before the Government. 

(c) Does not arise. 

 
 [Setting up of tourist villages on national 

highways 
1273. SHRI LADLI MOHAN NIGAM: 

Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether there is any proposal under 
Government's consideration to set up tourist 
villages on national highways and important 
tourist routes; 

(b) if so, what is the total amount which 
has been provided for the year 1980-81  for 
this purpose; and 

(c) what are the details of the pro 
posed facilities t0 be provided under 
this scheme and what are the names 
of national highways and tourist 
routes which have been selected for 
this purpose?] 

 
tt ] English translation. 


